
   
  

   

    
 

   
 

        
      

       

   

         

   

    
 

 
 

   

  



COMMON ORDER
C.P. No. 1126/I&BC/NCLT/MB/MAH /2017
C.P. No. 1128/I&BC/NCLT/MB/ MAH /2017

1. The Learned Representatives of both the sides are present.

2. By consent adjourned to 13.11.2OL7.

, "n"rm;nohanMember (Judicial)
aah

M.K. Shrawat
Member (Judicial)
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